
55 Wrluen Answers APRIL 1. 1982 W,·;ttell Answer 5 

(b) - whether there i any propo a1 to 
' make ex-gratia payment, if any delay is 

e 'pected in making full payment? 

THE D PUTY MINISTER N THE 
MINISTRY OF HEALTH AND FAMILY 
WEL ARE (KUMAR! KUMUDBEN M. 
) OSH!) : (a) The que tion of sanction 
of Productivity LInked Bonus to the 
employ~es of GoverJlment Medical Store 
Depot till under on ideration. 

(b) bere is no uch propo a1. 

, xprc Train from Rourkela to Luckno \' 
via Patna 

6259. SHRI GEORGE FERNA DES: 
Will the ¥inister of RAILWAYS be pica -
ed to tate: 

(a) whether he ha received a repre-
entation from th~ Mitra Sangb, Rourkela 

for the introuduction of an Expres train 
from Rourkela to Lucknow via Patna; and 

(b) if '0, what action has been taken 
thereon? 

THE DEPUTY MINISTER IN 1 HE 
MINISTRY OF RAILWAYS AND 
D PARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI MALLIKARJUN):-
(a) Yes. 

(b) Due to lack of resources like 
coaching stock and line capacity and ter- ' 
minal con traint , it is not pos ible to in: 
troduce an Expres trai'n between Rourkela 
and Lucknow via Patna. 

Railway Gate near Yevat Railway Station 

6260. SHRI SHANKARAO PATIL: 
Will tbe Minister of RAILWAYS be 
pleased to state: 

(l\) whether Government propose 10 
con truct a Railway gate near Yevat Rail-

, w~y , tatioO:-A Cabin 232/6 & 7 on 
Bombay Madras line (Central Railw.;lY); 

(b) whether ' it is a fact that Zilla 
Parishad Pune, had deposited last ye! : 

R. 2000/- with the concerned Railway 
authorities; ~nd 

(c) if so, when con truction of the pro-
po ed Railway gate will approximacely 
tart? 

THE DEPUTY MI IS ER IN THE 
MI [STRY 0 RAiLWAYS A D 
o P RTME l 0 PARLLAMENTARY · 
AFFAIRS (SHRI MALLIKARJU): 
(a) There i a propo al to con truet a 
level crossing for Zilla Pari had, Pune at 

m. 239 / 1-2 and not at Km. 23216-7. 

(b) Ye. The amount of R. 20 0 / -
depo ited by Zilla Pari had is toward tlte 
cost of urvey and preparation of plan 
and e limate only. 

(c) The propo 'ed new level ero ing 
will be an additional facility asked for 
by the Zilla Parishad, Pune. Under the 
c tant rule, the entire co t of the work 
(both initial and recurring) will have to 
be borne by the Zilla Pari had. The plan 
for tbe work has been ent to Zilla Pari-
shad, Pune for approval on 6-3-82, acce~ 
tance of which is still awaited. Work will 
be undertaken after tbe plan is approved, 
and co t of the work i deposited by the 
party. 

Verification of Service Record and ue 
of Verification Certificate 

6261. SHRI SANAT KUMAR 
DAL: Will the Mimster of H 
AND FAMILY WELFARE be plea ~ed to 
refer to the reply given to Un tarred 
Que tion No. 4190 dated the 17th Decem-
ber, 1981, regarding veritication of service 
record and i ue of verification certiti~ate 
and state: ". 

(a) the further progress made in the 
matter of verification of ervice records 
of non-medical cIa s I officers working in 
his Ministry/attached office and the par-
ticulars of uch officers in who e ca e 
service ' verification certificate have been 
i ued; 

(b) the particulars of such officer 
whose ca es are still pending and the 
reasons therefor; and 




